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PRESIDENT'S SECRETARIAT

New Delhi, the 26th January 1987

No. 28-Pers/87.—The President Ls pleased to approve the
award oi' the^Param Vishisht Scva Medal' to thel under-
mentioned personnel for distinguished service of the most
exceptional order :—

1. Lieutenant General Jitendra Kumar Puri (IC-4472),
AVSM, Arlillery.

2. Lieutenant General Anand Sarup (1C-45O1), MVC,
I ufantiy.

• 3 . lieutenant General Rajcudra Pal Sirujli (IC-4H0I),
Signals.

4. Lieutenant Oeneral Tripal Singh (lC-58!)2), AVSM,
Electrical and Mechanical Engineers.

5. Lieutenant General Nllygaballi Sl'inivusa Jycnyar
Narahari (TC-7505), Engineers.

6. Lieutenant Geueral Indcr Mohan Ahuja (MR-blO),
Army Medical Corps,

7. lieutenant General Ram Lnbhaya Kapur (1C-72W).
Electnc;il and Mechanical Engineers.

8. Lieutenant General Uiddanda Chcngappa Nnnda (.IC-
5310), AVSM, Infantry.

9. Lieutenant General Kuldip Sinvjh Hrar (JC-(>732),
AVSM, Vr. C, Tnfantry.

10. Major General Jagdish Singh Jamwal (1C-6419),
Tnfantry.

1L Major General Jngdish Chander Sachdcva (IC-8733),
Engineers.

12. Brigadier Jal Master (IC-12071), VSM, Infantry.

13. Vice Admiral Inder Jit Singh Khurana (00072 M).

14. Vice Admiral Surindcr Mohan Gadihoke (00126 K).

15., Vice Admiral Subhash Chandra Chopra, AVSM, NM
(00131 Y),

16. Vice Admiral Bhalchandrn Ganesh Mudholkar,
AVSM (50008 B) (Retired).

t7. Air Marshal Chandrakant Shantaram, Raje, AVSM
(4038) Flying (Pilot).

18. A.ir Marshal Surendra Kumnr Mchra, AVSM VM
(4117) Flying (Pilot).

19. Air Marshal Nirmul Chandra Suri, AVSM, VM
(423fti Flying (Pilot).

20. Air Marshal Pynummoottil Simon George, AVSM
(42-10) Flying (Pilot).

21. Air Marshal Gyanendra Nath Kimzru, AVSM (MR-
00600 H), Army Medical Corps.

22. Aii Marshal Brijpal Singh Sikand, AVSM (3947)
Flyingi (Pilot) (Retired).

No. 29-Pers/87.— The President is pleased to approve the
award of the Aii Vishisht Seva Medal' to tho undermentioned
personnel tor distinguished seivice of an exceptional order: —

1. Major General kapil Dev Parashar (1C-6535), Elec-
trical and Mechanical Engineers.

2. Major General Sudhir Kumar Biswas (MR-632),
VSM, Army Medical Corps.

3. Major General Harish Chandra Joshi (MR-637),
Army Medical Corps.

4. Major General Ajai Sifish (1C-7745) Armoured Corps.
5. Major General Yadaiapalli Venkata Radhakrishna

(1C-6948), Electrical and Mechanical Engineers.
6. Brigadier (local Major General) Pullat Mukundan

Menon, (IC-f)'J12), VSM, Electrical and Mechanical
Engineer). ('Retired).

7. Briyadier Atrna Singh Hansra (IC-7470), VrC, Arti-
llery.

8. Brigadier Jois Srinivasa Naiasimhan (1C-7925),
SiBials.

'). Briyadter Surinder Paikash Makkar (1C-8256), fntel-
lijjence Corps.

10. Brigadier Jagdish Chander Mukra (1C-10460), SM,
ArtilJci"y.

11. Brigadier Subhash Chander Johar (IC-11618),
Infiintry.

12. Brigadier Apurba Kumar Sengiipta (1C-H942),
Armoured Corps.

li. Brigadier Ravi Inder Singh Kahlon (1C-12048),
Infantry.

14. Brigadier Krishna Mohan Seth (1C-12070), Artillery.
15. Brigadier Surinder Kumar Jetley (IO12303), SM,

Armoured Coi-ps.

16. Brigadier Vijay Oberoi,, (TC-12J22), VSM, Infantry.

17. Brigadier Gundrcddi Bala Krishna Reddi (IC-12705),
Infantry.

18. Brigadier Basudeb Rautray (MR-949), VSM, Army
Medical Corps.

19. Brigadier Lohor Kumar Bancrjcc (MR-940), Army
Medical Corps.

20. Brigadier Kalp Nath Singh (IC-1175J), VSM & Bar,
Engineers.

21. Colonel Promod Manohar Ixikhandc (1C-8455),
Engineers.

22. Colonel Tej Pal Sinfjh Chowdhury (IC-13884),
Ensineers.
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23. Colonel Tarit Kumar Roy (MR-1552), Army Mcdi-
cnl Corps.

IX, Colonel Raiinder Kumar Battgn (TC-11057). Electri-
c;:1 and Mechanical Eneinecs.

25. I.;cutenam Colom-I fialwant Sinph Sandhu (IC-8464),
Para.

2f>. R.-nr Admiral Madan Mohan Chopra (f>(KM2 H).

27. Surgeon Commotion; Om Prafcush Chawla (75048 N) .

28. Commodore Nirmal 'Kumar Mukhcrjee, VSM
(00397 A).

29. Commodore Avnish Rai Tnndon (00421 F) .

30. Commodore Ramesb Kumar Mnt.hur (50069 T),
(Retired).

31. Oiptain Kailush Kumar Kohli (00407 Z).

32. Air Marshal Parameswaraiyer Venkatachiilam Tver,
VSM (4182), Logistics.

33. Air Marshal TSaJRopal Sriramulu Naidu, VM (4090),
rivin/T (Pilot).

34. Air Marshal Pnrdumnn Krishun .Piiri, VSM (4397),
Flying (Navigator).

35. Air Vice Marshal Potbamsetti Prnsnnnn Madhava
(•11791, Aeronautical Engineering (Electronics).

36. Air Vice Marshnl Suresh Clmnd, VM (4585), Flyinjt
(Pilot).

37. Air Vice Marshnl Abraham Mathcw, (4547), Aero-
nauticnl Engineering (Electronics).

38. Air Vice Marshal Surcndru N.ith ChaturvecM (5030),
Accounts.

19. Air Vice Marshal Sukh Dc.v Mohan ((4789), Flying
(Pilot).

40. Air Vice Marshal Pulavferi Srinivasa Rajagopalan
(4^98). Aeronautical Engineering (Electronics)
(Retired).

41. Air Commodore Parknsh Singh Devgan (4625),
Medical.

42. Group Captain Avnish Kumnr Vcrma (8633),
Dental.

43. Grourt Cantata Raghavan Gopalaswami (5826), VSM,
Aeronautical Engineering (Mechnnica.1),

No. 3O-Pers/R7.—The President is pleased to approve the
award of 'Bar to Ati VisWsht Seva Medal' to tie under-
mentioned person for distinguished service of an exceptional
ordeir :—

Colonel Gurdial Singh Hundal (IC-12537), AVSM,
Artillery.

S. NILAKANTAN
Deputy Secretary to the President

V - -

MINTSTRY OF HOMF AFFAIRS

New Delhi, the 4th March 1987

, CORRTGKNDTJM

No. 1.11014 4'Rfi-TPS.IT.—In this Ministry's Notificalion of
even number dated 27th June. I9Rfi pnblisherl in the Ga^etfr
of India Part T. Section 1. o+ pn?.» ÔR (Fnpjish) on 16th
August, 1986. for the words "ShriA Gfritak, TPS WH : 69"
please read "Shri A, Ghatak, TPS WR : 59".

N. S. SHARMA, Under Secy.

MINISTRY OF INFORMATION AND BROADCASTING

New Delhi, the 10th February 1987

RESOLUTION

No. 314''3;K6-F(P).—The question ol" reconstituting the
Documentary Films Purchase Committee of the Films Divi-
sion has been under consideration of the Government for
some lime past. The Committee tenders advice on suit-
ability of films offered for purchase or donation by private
producers to the Films [Division. Tt has now been decided,
in supersession of this Ministry's Resolution No. 314,15/
83-F(P) dated the 30th July, 1985 to reconstitute the Com-
mittee, with immediate effect, HS follows ;—

Official Members—(Five)
Chairman

(i) Chief Producer, Films Division
Members

(ii) Director General, Doordarshan
or his nominee

(iiij Director (Admn.), Films Division

(iv) General Manager, National Film Development
Corporation

Membcr-Secretaiy

(v) Internal Financial Advisor, Films Division
Non-Official Members—(Six)

(i) Shri M. V, Krishnaswamy, Bangalore

(ii) Shri G. Aravindan, TrivHndrum

(iii) Shri Nishith Banerjee, Calcutta

(iv) Shri Bijoy Chatterjee, Calcutta

(v) Shri Bhupen Hazarika, Calcutta

(vi) Dr. Jabbar Patel, Bombay

(vii) Shri Girish Karnad, Bombay

(viiil Shri Shyam Benegal, Bombay

(ix) Shri Prakasb Jha, Bombay

(jc) Shri N. V. K. Murthy, Bombay

(xi) Pandit Narendra Sharma, Bombay

(xii) Dr. (Smt,) Saryu Doshi, Bombay

2. It has also been decided that the Chief Producer, Films
Division will be free to draw a panel of six non-offlcial
members out of twelve as aforesaid with a view to conduct-
ing the proceedings of the Committee.

3. The headquarters of the Committee will be at Bombay.

4. The Committee will examine all proposals received
from time to time by the Films -Division for purchase of
documentary films from independent producers and other
agencies or offers of donation of documentary films from
independent producers. The Committee will consider all
such proposals on the basis of quality, suitability for general
publicity release and such other relevant criteria and advise
whether the films in question should be acquired by the Filmn
Division or not. The Committee may also consider matters
of general nature concerning purchase of documentary films
and tender its advice to the Films Division,

5. The recommendations of the Committee shall be in
accordance with the view of the majority subject to the
condition that at least one of the official members is also
of the majority view. The recommendations of the Com-
mittee will normally be accepted by the Films Division. If
tile Chief Producer, Films Division disagrees with the re-
commendations of the Committee he may make a reference
to the Ministry of Information & Broadcasting for a final
decision. The Committee will meet as and when necessary.
Secretarial assistance to the Committee will be provided by
the Films Division.
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6. (a) The official members of the Committee will conti-
nue to be the members of the Committee by
virtue of the office held by them. The normal
tenure of non-official members will be two years or
until replaced by the Government during ur after
the normal tenure.

(b) In the absence of non-official members for any
reason, the proposals will he considered and re-
commendations made by the official members of
the Committee.

(c) The non-official, members will function in an
honorary capacity but will be eligible to travelling
allowance and other allowances admissible under
the Rules. The grant of TA and DA to the non-
official members will be regulated in accordance
with the provision of S.R. 190 and orders issued
thereunder by the Government of India from time
to time. The official members of the Committee
will draw their TA and DA as admissible to them
under the rules applicable to them from the source
from which their pay is drawn.

7. An appeal against the recommendation made by the
Committee .and accepted by the Films Division can be made
to the Ministry of Information & Broadcasting within 30
days from the date ol" communication of such a decision.
The decision of the Ministry of Information & Broadcasting
in such cases shall be linal.

R. There shall be a Pricing Committee for the Films
Division to determine the purchase price for all decumer-
taries to be acquired by the Films Division whether on the
recommendations of the Documentary Films Purchase
Committee or the orders of the Government. The constitu-
tion of the Pricing Committee will be as under :

Chairman
(i) Chief Producer, Films Division

Members
(ii) Deputy Secretary (Finance) Ministry of I&B

(iii) Interal Financial Adviser, Films Division

ORDER

OKIIERED that a copy of this Resolution be communicated
to all State Governments and Union Territory Administra-
tions, Prime Minister's office, Cabinet Secretariat, Depart-
ment of Parliamentary Affairs, Lok Shbha Secretariat, Rajya
Sabha Secretariat, Planning Commission, President's Secre-
tariat and all Ministries and Department of the Govertiment
of India.

OKDURBD also that the Resolution be published ity the
Gazette of India for general information. (

S. 3. SHARMA, Dy. Secy.
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